597 Re: Adjournment KARTRKA 14, 1887 (SAKA)

Motion and C.A.
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PAPERS LAID ON THE TABLE

NOTIFICATIONs UNDER Mmves awp
MmnerALs (REQULATION AND
DxvELoPMENT) AcT

The Minister of BSteel and Mines
(Shri Sanjlva Reddy): 1 beg to re-lay
on the Table a copy each of the fol-
lowing Notifications under sub-sec=
tion (1) of section 28 of the Mines
and Minerals (Regulation and Deve-
lopment) Act, 1057 —

(i) S.0. 1238 published in Gazetle
of India dated the 24th April,
1965

(i) S.0. 1656 published in (Gaz-
otte of India dated the 28th
May, 1965

(iii) The Mineral  Concession
(Second Amendment) Rules,
1965, published in Notification
No. GS.R. 793 in Guzelte of
India dated the 5th June,
19085,

{iv) G.S.R. Th4 published in Guz-
ette of India dated Sth June,
16865

(v} S.0. 1861 published in Gaz-
ette of India dated the 12th
June, 1965

(vi) The Mineral Caoncession
(Third Amendment) Rules,
1985, published in Notification
No. GSR. 1011 in Gazette of

India ‘dated the 24th July,
19665. ]
[Placed in Library, See No.
LT-4643/68].

(2) to lay on the Table a copy each

of the following Notifications: —
(i) The Mineral Concession
(Fourth Amendment) Rules,
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(ii)
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1965, publishey in Notifica-
tion No. GSR. 1388 in Gaz-
ette of India dated the 25th
September, 1965, under sub-
section (1) of gection 28 of
the Mines and Minerals (Re-
gulation and  Development)
Act, 1957.  [Placed in Lib-
rary. See No. LT.5050/65].

The Iron and Stee] (Control)
Amendment Order 1965, pub-
lished in Notification No, S.0.
3147 in Gazette of India dated
the 8th October, 1885, under
sub-section (6) of section 3
of the Essential Commodities
Act, 1955, [Placed in Lib-
rary. See No LT-5060/65].

NoTiricaTions unper Export (QuUALITY

CoNTROL AND INSPECTION)

ACT AND

PAPERS UNDER Tarrrr Commission Aer

The Minister of Commerce

(Shri

Manubhai Shah): 1 beg to lay on the
“Table: —

(1)

[4)]

(i)

(" ‘
a copy each of the following
Notificution under sub-sec-
tion (3) of section 17 of the
Export (Quulity Control and
Inspection) Act, 1963:—

The Export of Mica (Inspec-
tion) Rules, 1964, published
in Notification No. 8.0, 2658
in Gazette of India dated the

30th July, 1064, [Placed in
Library. See No. LT-5067
(A) /65.]

The Export of Juie Hessian
and Jute Sacking (Inspec-
tion) Rules, 1964, published
in Notification No. S.0. 4097
in Gazette of India dated the
24th November, 1964. [Plac-
jed in Library. See No. LT-
5081/65.1

«(iii) The Export of Fish and Fish

Products (Inspection) Rules,
1864, published in Notification
No, S.O. 4398 in Gazette of
India dated the 29th Dscem-
1964, [Placed in Library. See
No. LT-5068/66.]
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(iv) The Export of Fish and Fish

Products (lnspection) Am-
endments Rules, 18965, pub-
lished in Notification No. S.0.
772 in Gazette of India dated
the 6th March, 1965. [Placed
in Library. See No, LT-3080/
65]

(v) The Export of P.V.C. Leather

(vi) The Export of Mica

(vii)

(viii)

(ix)

(x) The Export

Cloth (Inspection) Rules,
1865, published in Notifica-
tion No, 5.0. 1325 in Gazette
of India dated the 26th April,
1964. [Placed in Library. See
No. LT-5078/85.]

(Ins-
pection)  Amendment Rules,
1865, published in Notifica-
tion No. 8.0. 1346 in Gazette
of India dated the 30th April,
1965. |Placed in Library.
See No. LT-5067/65).

The Export of Jute Hes-
sian and Jute Sacking (Ins-
pection) Amendment Rules,
1965, published in Notifica-
tion No. §.0. 1424 in Gazet-
te of India dated the 27th
April, 1965. |Placed in Libra-
ry. See No, LT-5079/65].

The Export of Coir Products

(Inspection) Rules, 1968,
published in Notification No.
5.0. 1892 in Gazeite of India
dated the 15th June, 1965,
[Placed in Library, See No.
LT-5077/65.]

The Export of Mica (Inspec-
tion) Second Amendment
Rules, 1965, published in
Notification No, 5.0. 2140 in
Gazette of India dated the
30th June, 1965, [Placed in
Library. See No. LT-5062/
65.1

of Flash Lights
(Inspection)  Rules, 1963,
publisheg in Notification No.
S.0. 2345 in Gazette of India
dated the 26th July,  1965.
[Placed in Library. See No.
LT-5083/65.]



